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the Estimates Committee :

(1) Hundred and twenty-fourth Re-
port on the Ministry of Irrigation
and Power—Farakka Barrage Pro-
ject,

(2) Hundred and twentieth Report
regarding action taken by Govern-
ment on the recommendations
contained in their Seventy-third
Report on the Ministry of
Shipping and Transport—Coastal
Shipping.

(3) Hundred and twenty-fifth Report
regarding action taken by Go-
vernment on the recommenda-
tions contained in their Eighty-
eighth Report on the Publica-
tions of selected Ministries of the
Government of India.
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HUNDRED AND ELEVENTH, HUNDRED
AND TWELTH, HUNDRED AND
FIFTEENTH, HUNDRED AND
EIGTEENTH, HUNDRED AND
TWENTIETH TO HUNDRED
AND TWENTY SECOND

REPORTS
st wew fagrt avwday
weqE AEEA, § /6 A ( i:ﬁm).
fafea sfadzs sege s ¢
(1) ¥dm-verer wew ¥ avafeg
Trorer ST aredt e sfadeT

(fafaer), 1969 & weqrm 3 F @t 7
1117t gfadgT

(2) fafwi @ (3% aar a@me),
196768 WY e Sfadwa (ers-
auT qre), 1969 ¥ Ak 7 112 at wfa-
ol

(3) wrw W€ ¥F aw 196465,
1965—66 WYX 1967—68 ¥ W wWHT
Farrder wfadesl & @k 7 115 @t
sfadzT |

(4) fowmr & Wt
fafmarr = (fafawr), 1967-68 wX
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derden wfeder  (fafew), 1969 &
amt § 118 ot sfraew '

(5) frew faamr & wvafraa -
T Sfrdza (aifufeas), 1968-amar
17 T &1 q9T YETOT  WATHT ¥
wafag srameder wfadew (fafawr),
1969 & 1 33 F ark 7 120 at sfeder )

(6) g aqr wifites =y & @ &
1217t sfraeT

(7) amfas aur svafims saEeT
gfteg & wvafraa Sreroder
(fafasr), 1969 auT aq 1966—67 wix
1967-68 & | wraedT  FmTUCET
sfadea & ary & 122 at whodeT
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COMMITTEE ON PUBLIC
UNDERTAKINGS—Contd.

(ii) FIFTY-NINTH, SIXTY-FIRST,
SIXTY FOURTH, SIXTY-
SIXTH AND SEVENTIETH
RePORTS

Shri M. B. Rana (Broach) : I beg to
present the following Reports of the Com-
mittee on Public Undertakings :

(1) Fifry-ninth Report on action tuken
by Government on the recom-
mendations contained in their
Forty-fourth Report on the Ferti-
lizers and Chemicals Travancore
Limited.

(2) Sixty-first Report on action taken
by Government on the recom-
mendations contained in  their
Tenth Report on the National
Coal Development Corporation
Limited (Paras in Section III of
Audit  Report (Commercial),
1970).

(3) Sixty-fourth Report on action
taken by Government on the re-
commendations contained in their
Forty-seventh Report on Public
Relations and Publicity in Public
Undertakings.



